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Irregularities in Examination of
income Tax Inspectors Conducted by
Staff Selection Commission

6307 SHRIRAM TAHAL CHOUDHARY:
Wwillthe PRIME MINISTER be pleasedto state:

(a)whetherthe Govemmenthave sincegot
the CBlenquiry reportinregardtounfairmeans
used in the examination for recruitment of in-
come Tax Inspectors, 1988 conductedby the
staff selection Commission;

(b) if so, the details thereof; and

(c)the actiontaken thereon?

THEMINISTEROF STATE INTHEMIN-
ISTRY OF PERSONNEL PUBLIC
GEIEVANCESS AND PENSIONS AND MIN-
ISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRIMATI

MARGARETALVA): (a): No, Sir. Thematteris
underinvestigationby C.B.|.

(b)and(c): Does not arise.
[English]
Growth of Small Scale Industries

6308 SHRIANNA JOSHI: Willthe PRIME
MINISTERbe pleasedto state:

(a)whetherthereisanadverse effectonthe
development of small and cottage industries

due to entry of multinationals in this field;

(b) the average growth rate of small scale
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industries during each of the last three years;

(c)thetotalcapitalinvestmentinthe small
scale sectorandthe numberof small scale units
setup afterthg announcement of new policy of
Government and the extent to which new em-
ploymentopportunities have beengeneratedin
the country; and

(d) the remedialmeasures being taken by
the Governmentto check the slow industrial
from withinsmall scale sector?

THEMINISTEROF STATE INTHE MIN-
ISTRY OF INDUSTRY DEPARTMENT OF
SMALLSCALEINDUSTRIESANDAGROAND
RURAL INDUSTRIES (SHRI M.
ARUNACHALAM):(a): No, Sir. The smallscale
industries continued to maintain growth as the
small scale industrial units are estimated to
haveincreasedfrom 19.48lakhin 1990-91to
20.80lakh (Provisional) atthe end of 1991-92
showinganincrease of about 7%.

(b) Office of the Development commis-
sioner (small scale Industrials) computes Index
ofindustrial production on quarterlybasis. Based
onthisindex. the estimatedrate of growthinthe
smallscale sectorforthe years 1990-91,1991-
92 was 8.5% and 2.4% respectively and for
1992-93 (April-December) the growth rate is
estimatedas 6.7%.

(c) Afterthe announcement of New indus-
trial Policy, the information on the additional
fixed investment, employmentgenerated and
number of units setup in the small scale sector
is givenbelow:-

Additional Additional Additional
Investment Employment Number of units
(RS.crores) (Lakh Nos) (000Nos)

Oct, 1991- 186 2.80 72

March 92

April 1992 258 344 100

Dec.92.
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(d): The Government has always safe-
guardedtheinterestof smallscale Sector. The
important steps taken in the interest of small
scale Sectorare:-

(i) Exemption from/concessional excise

duty.

(ii) Concessional rates of interest onloans
upto Rs. 2lakhs.

(iii) Marketing facility ot their products
throughNSIC SSIDC's.;

(iv)Reservation of items for exclusive
manutacture inthe small scale sector.

(v) Reservation of items for Govemment
purchase

(vi) Price preferencein purchase from SSl.
(vii) Transport subsidy.

(viii) Scheme for Self-Employment for
Educated-Unemployed Youth.

(1x) Enhancementin the investment limit of
plantand machineryin respect of tiny units from
Rs. 2 lakhs of Rs. 5 lakhs and inclusion of
business andindustry related services as tiny
units and modification in definition of women
enterpnses.

(x) Simplification of rurals and procedures
regarding registration.

(xi) Intereston Delayed Payment to Small
and Ancillary Undertakings.

(xii) Widening of the scope of National
Equityfund Scheme

(xii1) Equity participation by other Indus-
trial Undertakings in small scale units Upto
24%,
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Constructionof housesin Villages

6309 SHRITEJSINGH RAOBHONSLE:
Wilithe PRIME MINISTER be pleasedto state:

(a)whetherfertileland adjoiningto villages
isbeing utilised for constructing houses;

(b) whether any proposalis under consid-
eration of the Govemment regarding construc-
tion of multi-storiedtlats in villages in order to
check the expansion and preserve the fertile
land;

(c) whether any finacial assistance have
been provided by Non-Resident indian for the
low cost housing schemesiin villages; and

(d) it so, the details thereof ?

THEMINISTEROF STATE INTHE MIN-
ISTRY OF RURAL DEVELOPMENT (DE-
PARTMENT OF RURAL
DEVELOPMENT)(SHRI RAMESHWAR
THAKUR):(a)No, Sir.

This Ministry has been implementing Indira
Awaas Yojana(lAY), asub-scheme of Jawhar
Rozgar Yojana(JRY). for the construction of
houses for sheduled casts scheduledtribes and
for bonded lasour bclow poverty line in rural
areas.

The housesunderlAY as for as practicable
are busttonmic habitats aproach orinaclusterdo
astofacilitates the development of infrastruc-
ture such as internal roads, drains, drinking
water supply etc and othercommon tacilities.
Careis alsotakento see thatthe houses under
IAY are located close tovillage and not faraway
soastoensure safety andsecurity: Neamessto
work place and social communication.

However incase this approach cannotbe
adoptedbecause of non-availability of cluster of





